NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr.

DAILY CAUSE LIST DATED 28.03.2022 (MONDAY)

COURT -1I (VIRTUAL MODE)

10:30 AM

Justice M. Venugopal, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,

Member (Technical)
For Admission (Fresh Cases)
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Atul Automobiles Avneesh Arputham
(Ins) No. 321 of Through Partner Mr. Sudhir Kumar
2022 Shanti Lal Shah
Vs.
Resolution Professional of Eagle
Corporation Pvt. Ltd. (In CIRP)
Daval Mistry & Anr.
2. Competition App. | Nitish Bajaj Vivek Agarwal
(AT) No. 06 of Vs
2022 Competition Commission of India &
Ors.
3. Competition App. | Arnab Banerjee Vivek Agarwal
(AT) No. 07 of Vs.
2022 Competition Commission of India &
Ors.
4. Competition App. | Satish Sharma Manas Kr.
(AT) No. 08 of Vs. Chaudhuri
2022 Competition Commission of India &
Ors.
5. Competition App. | Neeraj Kanwar Manas Kr.
(AT) No. 09 of Vs. Chaudhuri
2022 Competition Commission of India &
Ors.
6. Competition App. | Apollo Tyres Ltd. Manas Kr.
(AT) No. 10 of Vs. Chaudhuri
2022 Competition Commission of India &
Ors.
For Admission (After Notice)
7. Comp. App. (AT) | Bajaj Finance Limited Rajat Katyal Sunil Kr. Agarwal-R1
(Ins) No. 673 of | Vs. Avneesh Arputham
2021 & LA. No. Dhaval Jitendra Kumar Mistry -R2
1769 of 2021 Resolution Professional of Eagle
Corporation Pvt. Ltd.




App. (AT) (Ins)
No. 1082 02019

8. Comp. App. (AT) | Lala Saurabh Verma Pawan Sharma Mansumyer Singh
No. 357 of 2019 Vs.
Technotech Synergy Pvt. Ltd. & Ors.
9. Comp. App. (AT) | Urvashi Infrasturcture Ltd. Chandra Shekhar Lata Shisodia
No. 28 of 2021 Vs. Yadav
Registrar of Companies Delhi &
Haryana
10. | Comp. App. (AT) | Tarik Klair Subhash Saini Lata Sisodiya
No. 115 of 2021 Vs.
Registrar of companies (NCT of Delhi
& Haryana) & Ors.
11. | Comp. App. (AT) | Zee Entertainment Enterprise Ltd. Nitesh Jain Mahfooz Nazk
No. 124 0of 2021 Vs. Amitabh Sinha-R4-9
Invesco Developing Markets Fund & Mumtaz Bhalla-R3
Ors. Gaurav Mehta
Mahesh Agarwal-R1
& R2
12. | Review Ashok Raja Mohit Chaudhary Prachi Johri-R1
Application Vs. Madhu Juneja-R2
No.11 0f2020 in | Arun Kumar Gupta & Anr.
Comp. App. (AT)
(Ins) No. 1082 of
2019 With
13. | Contempt Case Madhu Juneja C. A. Surinder Kumar | Garima Sharma
(AT) No. 06 of Vs.
2020 in Comp. Ashok Raja

For Hearing

With

14. | Comp. App. (AT) | Synergy Technologies & Anr. Chirag Gupta Dheeraj Garg-R1
(Ins) No. 352 of | Vs. Neha Shivhare-R2,3
2021 Parthiv Parikh & Ors. Aditya V. Singh-R4
Rajendra Benwal-R5
(PH) With
15. | Comp. App. (AT) | Vikram Sanghvi Anshul Bishwajit Dubey
(Ins) No. 424 of Vs. Madav Kanoria-R1
2021 Bank of Baroda and Ors. Aditya V. Singh-R4
Jamini Dave
(PH)
16. | Competition App. | Amazon.com NV Investment Holdings | Gopal Das Bhavan Rishi Agrawala
(AT) No. 01 of LLC Sainyat Lodha-R1
2022 & I.A. No. Vs. Raghav Shankar
122 of 2022 Competition Commission of India & Pranjit Bhattacharya
Ors. Rajat Sehgal-R3
(PH)
With
17. | Competition App. | All India Consumer Product Distributors | Heena George Rishi Agrawala
(AT) No. 02 of Federation Manu Chaturvedi
2022 & I.A. No. Vs. Shama Nargis
127 of 2022 Competition Commission of India & Ujwala Uppaluri
Anr. Mahesh Agarwal
Rishi Agrawala




18. | Competition App. | Confederation of All India Traders Rajat Sehgal Manu Chaturvedi
(AT) No. 03 of Vs. Pavan Bhushan
2022 Competition Commission of India & Hima Lawrence
Ors. Mahesh Agarwal
Samir Ali Khan
19. | Comp. App. (AT) | Dinesh G. Jaiswal Purushottam Kumar | Aditya Dewan-R1 &
(Ins) No. 24 of Vs. Jha R2
2021 Punjab National Bank & Anr.
20. | LLA.No. 753 of Budhpur Buildcon Pvt. Ltd. Aman Gandhi Meghna Rao
2022 in Comp. Vs. Shadab Jan
App. (AT) (Ins) Abhay Narayan Manudhane Prerana Wagh-R1
No. 589 of 2021 Subir Kumar
21. | LA. No. 1944- Ajit Singh Bhandari & Ors. K. Datta Rahul Gupta
1946 of 2021 in Vs.
Comp. App. (AT) | Bhandari Builders Pvt Ltd & Ors.
No. 257 0f 2019
With
22. | Comp. App. (AT) | Amrik Singh Bhandari & Anr. Neeraj Kumar Gupta | Diggaj Pathak-R1 to
No. 265 0f 2019 | Vs. R4
Ajit Singh Bhandari & Ors.
With
23. | Comp. App. (AT) | Bhandari Construction & Developers Surabhi Maheshwari | Neeraj Gupta-R7
No. 318 0f2019 | Pvt Ltd & Anr.
Vs.
Ajit Singh Bhandari & Ors.
24. | Comp. App (AT) | Bhagwan Singh Rawat. Mangesh Krishna Ankur Mittal-R1
(Ins) No. 712 of Vs. Abhishek Anand-RP
2019 State Bank of India & Anr.
25. | Comp. App (AT) | Anand Murti Mani Bhushan Sinha | Saurabh Yadav-R2
(Ins) No. 1507 of | Vs. Ritesh Agrawal
2019 Soni Infratech Pvt. Ltd. & Anr.
26. | Comp. App. (AT) | IL & FS Financial Services Ltd. R. Sudhinder Charu Tyagi
(Ins) No. 463 of Vs.
2020 Mahananda Suppliers Ltd.
27. | Comp. App. (AT) | Mr. Ajit Kumar Shivanshu Kumar K.D. Sharma-R4
(Ins) No. 118 of | Vs.
2021 Narayan Ramachandra Ghumatkar &
Ors.
28. | Comp. App. (AT) | Sanjay Jain Pawan Shree Nilesh Sharma-R1
(Ins) No. 425 of | Vs. Agarwal Milan Singh Negi
2021 Nilesh Sharma Varsha Banerjee-RP

Resolution Professional for Dream
Procon Pvt. Ltd.




29. | Competition App. | Ghaziabad Development Authority VaibhavGaggar Rajshekhar Rao
(AT) No. 26 of Vs.
2018 Competition Commission of India
With
30. | Compensation Sateyendra Singh &Anr. Dinesh Kumar VaibhavGaggar
Application (AT) | Vs. (GDA),
No. 01 of 2018 Ghaziabad Development Authority and BalajiSubramanian
Anr (R-CCDH
31. | Compensation Food Corporation of India. G.R. Bhatia Rahul Goel-R1
Application (AT) | Vs. Ebaad Nawaz Khan-
No. 01 0of 2019 in | Excel Crop Care Ltd. & Ors. R2
Competition. Sandhya-R3
App. (AT) No.
79-81 of 2012
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson
-sd/-

Registrar



http://www.nclat.nic.in/

